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'DETENTION AND RELEASE OF MEMBERS
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‘The following message dated 18.8.76 addressed to
the Hon'ble Speaker, Delhi vidhan Sabha was recsivad from

Addl. Deputy Commissioner JOf Pollce, New Delhi Distric-,
/New Delhi on 19.9.96 -

"I have the honour to inform you that S/Shri Murari
Singh Panwar, fawm Pal, Chand Ram, Dharam Deo Solankil-
Naresh Gaur, Mewa Ram Arya, Jeet Ram Solanki,

Sat Prakash Rana. and Jagdish Lal Batra, Hon'ble
7 Members of Legislative assembly, Delhi alongwith

" their other supporters were detained undar section
65 of Dezlhi Police act, 1978 for disobeying the
:lawful directions of Police from Teen Murti Marg.,

: Chanakya Puri, New Delhi at .1212 hours today
| ) lees 18.2.96,

They were released at 1215 hours from same
place, the same day i.e. 18.9.96."

P.N. GUPTA
SECREITARY

AT



